
W ritten Axsuiers -KARKP£A..25*18»9 i&AtZA) Written Answers 5s:

wmT *iaft) : ( i )  $ (*r).
^  #  ww )^ w  %

* z  m f f a  m $ M >#Piar,. v t ;S to ,
? n ^  ^  m ^ F P r r  g f k m t f t

spT g<?, ^ f h f f  v t ^ R w r t ^ r

^  t r  ^  A .  5 W T T  ^ P J W T  * W T

<T?* IT I 

S R T : S T c ^  S N ^ TT ^  <TT ^ W T ^ f f  %  « h I M K  

<TT <Tt l * M T <  f®F*TT ^TTcTT ^  I * T * f f  WTcft 

« R  6 J T R  f i j R T  f ^ M T - ^ T  5 % i r ,  < T *[T 5 , 

tfv r m  m r  t t ^ w f t  s f p ’ ^ rf^ rs r je r a t

R̂T̂ TTT ^iy iftcf nHT
f % ^  v t f  f t r R r o  z f ^ R T

3TT |  I

Setting up of Hydro-electric Plants 
In Arattadul Pradesh.

430. SHRI O P. TYA G I: Will the 
Minister of ENERGY be pleased to 
state:

Grant of pensionto freedom fighters

451. SH RIJEN A ®AHbKH : Wifi the 
Mimster of HOM E AFFAIRS be pleased 
to State:

(a) Jjpw many persons in the district 
of Balasore, Orissa are getting freedom 
fighters pension from; the Centre;

(b) the number of persons whose pen-
sion has been suspended and on what 
grounds; and

(c) the number of applications still; 
to be-disposed of by the Centre and since 
how long they have been pending with 
the Centre ?

THE M INISTER OF STATE IN THE 
M INISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
356.

(b) Pension in ten cases of Balasore 
District, Orissa, has been suspended on 
the basis of reports that it had been 
obtained by furnishing false documentary 
evidence, and in two cases on the basis 
of reports that the annual income of the 
beneficiaries exceeded the prescribed 
limit.

(c) No application is pending initial 
scrutiny with the Central Government.

(a) whether Arunachal Government 
have submitted schemes for setting up 
hydro-electric plants in the State for 
generation of electricity;

(b) whether' Central Government have 
not yet accorded their approval to these 
schemes;

(c) if so, the reasons therefor; and

(d) whether Government propose to 
give their approval at. an early date ?

THEM HTOTER OF ENBRGY (SHRI 
P. RAMACHANDRAN): (a) Yes, Sir.

(b) to (d). The micro-h^del scheme 
proposals sent to the Central Electricity 
Authority -the ^Atuaa^hal Pradesh 
Administration have- been examined and 
cllw îfe t̂ioBs -ffpnsidpred (necessary ^ y e  
been^requestni for by the Central. Electri-
city XShaSty.^&om the Adniini»trart3dn. 
These awaked. The.-proposals coi*ld 
be proccy^d further 6n Jre66ipt of She 
required clarifications.
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Expansion and Diversification of 
activity by M/s. Hindustan Lever 

Limited.

433. SHRI JY O TIR M O Y  BOSU: Will 
the Minister of INDUSTRY be pleased to 
state:

(a) whether M/s. Hindustan Lever Ltd., 
a subsidiary of the London-based foreign 
Multi-National Corporation, Uni Lever, 
has been recently granted licences to ex-
pand and diversify its activity in India;

(b) if so, the details thereof; and

(c) the reasons why a foreign multi- 
National Corporation has been allowed 
to expand and diversify at a time when our 
country has the necessary resources and 
technical know-how to produce synthetic 
detergents etc. ?

THE M INISTER OF STATE IN T H E  
M IN ISTRY OF INDUSTRY (KU M A R I 
ABHA M A IT I): (a) No industrial licence 
has been issued to M/s Hindustan Lever 
Limited during January— September, 1977.

(b) and (c). Do not arise.

Partial attitude of Doordarshan and 
A.LR.

434. SHRI D. B. CHANDRE GOWDA: 
Will the Minister of INFORM ATION 
AND BROADCASTING be pleased to 
state:

(a) whether it is a fact that a number 
of Congress workers particularly workers 
of Congress Youth Forum were arrested 
when they were raising their voice against 
‘partial’ attitude of Doordarshan and 
A.I.R.; and

(b) if so, the number of workers 
arrested and whether Government have 
considered their demand and if so, with 
what result ?

THE M INISTER OF INFORM A-
TIO N  AND BROADCASTING (SHRI 
L. K . ADVANI) : (a) There have been
reports of demonstrations at Akashvani 
Kendras at Lucknow, Delhi, Allahabad 
Gorakhpur and Varanasi to protest against 
the alleged partial coverage of arrest of 
Shrimati Indira Gandhi. There was also 
a demonstration by some person reportedly 
belonging to “ Youth Revolutionary Group’ 
at Bikaner.

(b) Ninety four demonstrators were ar-
rested in New Delhi for unlawful assembly 
and other offences. Information regarding 
arrests, if any, at other places is being 
collected and will be placed on the Table 
of the House.

The protests were against alleged black-
ing out and omitting to cover activities 
of Congress Party following arrest of Shri-
mati Indira Gandhi. News broadcasts by 
Akashvani and Doordarshan are objective 
and balanced. There is no substance in 
the demand of demonstrators.
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